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(b) if so, the steps being taken to
ensure supply at the controlled rate?

THE DEPUTY MINISTER IN THE
MINISTRY OF STEEL AND MINES
(SHRI SUKHDEV PRASAD): (a) and
(b). The position in respect of Coal
and Steel is as follows:

(i) Coal.—There is no statutory con-
trol on coal prices since July 196%.
Some traders taking undue advantage
of the shortage of coal supplies in
some regions due to inadequate rail
transport and temporary difficutties
arising out of tHe recent take over of
the managément of the¢ nYn-coking
coal mines by the Government did im-
crease coal prices. Railways are mak-
ing efforts to improve the wagon avail-
ability for ensuring increased coal
supplies to the areas of shortage.
Govermment are also taking steps to
bring down prices by creating dumps
in major cities and distribution through
State administrations.

(ii) Steel—Most ef the steel pro-
duced is despatched to the actual con-
sumers at reguldted prices and only a
small percentage of steel produetion is
given to traders fer resale purpese.
There are three regulated sources for
supply of steel material namely main
Steel Plants, Billet Re-rolfers and
stockysards of the main producers end
stee] materials can be obtained from
these sources at uniform prices all
over the coumtry.

Use of steel for any purpOse other
than that for which it is allotted or
applied for is an offence. Action is
taken whenever cases of ledkage of
steel given for sctual use to the open
market come to light.

EPF. Dues from Compahies

6211. SHRI P. GANGADES:
SHRI P. M. MEHTA :

Will the Minister of LABOUR AND
REHABILITATION be vpleaséd to
state:

(a) whether Provident Fund contri-
butions for nearly Rs. 20 crores have
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not beeti deposited with the authorities
by a number of companies; and

(b) if so, the number of those com-
panies?

THE DEPUTY MINISTER IN THE
MINISTRY OF LABOUR AND RE-
HABILITATION (SHRI G. VENKAT-
SWAMY): (a) and (b). The Provident
Fund Authorities have reported that
7685 un-exempted establishmehts (in-
clusive of Companies) have failed to-
depcsit the provident fund contribu-
tiohs (ihclusive of past accumulations)
to the teme of about Rs. 21.56 crores.
as on 30-9-1972.
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